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IN THE CENTRAL ADMINISTQATIVE TRIBUNAL: HYDERABAD BENCH:
’AT HYDERABAD
ORIGINAL»A%PLICATION‘N0a502-of 1996

T
DATE OF ORDER:| 10.6.96
BETWEEN:
Y.SUBRAHMANYAM ‘ +. Applicant -
and
1. The General Manager)
S.E.Railway, Calcutta-43,
2. The Chief Medical SLperintendent; .
S.E.Railway Hospital, Visakhapatnam,
3. The Chief Medical Of&icer,
S.E.Railway, Garden Reach,
Calcutta-43. Regpondents
N
COUNSEL FOR THE APPLICANTS: Shri K.VENKATESWARA RAC

- COUNSEL FOR THE RESPOBDFNTS: SHRI D.F.PAUL, SC FOR|RLYS.

CORAM:

HON'BLE SHRI R.RANGARAJAN, MEMBER (ADMINISTRATIVE)

JUDGEMENT

Heard Shri K.Venkateswara Rao, learned counsel for
the applicant and Shri D.F.Paul, learned standing counsel

for the respondents.

2. This ©OA 1is filed for a direction| te the

respondents to arrang% reimbursement of Rs.4536=90 incurred

for undergoing cateract operation and intra—occhar lens

implantation at L.V.qrasad‘Eye Institute at Hydergbad.

3. The applicant without taking any approval from the
Railways though thejtgot infractural medical facilities,
got the cateract opération and implantation o©f intra-

occular lens done iq'L.V.Prasad Eye Institute, Hyderabad.

The learned counsel ﬁdr the applicant contends that because

of the emergency hel has to undergo this implan
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L.V.Prasad Eye Institute without getting any | proper

permission from the Raﬂlways. The L.V.Prasad Eye Institute
|

for the

charged him an amount[ of Rs.4536=90 as charges
!

above medical {reatment. His representation dateg 6.3.95

t of the actual cost or Rs.6500/- whichever

|
rejected vide letter No.WHE/l4/l6T5 dated

for reimbursemen

is less is
30.10.1995 (Annexure A-10) with the following obseyvation:-

this : re-imbursement case

"In the

treatment ﬁas undertaken at L.V.Prasa
which is a privat

i\

Eve Institute

[{)

institute -but not recognised by th

Railway Board. DMoreover the patient was

not referred by a Railway Doctor.”

4, Though the learned counsel for the| applicant

submits that this operation was done because of|emergency,
nc reason is given to treat this emergency ex¢ept saying
that the operation is emergené?.‘ Though the Railways got
infrastructure for performing the operation, tHe applicant
had not exhausted the available medical facilifies in the
Railyays before approaching the private institute. In case
he has to go for a private instituté, he lhas to get
necessary'gpproval from the Railways for reimbufsement As
fhe operation qulnot considered as emergency| one and he
‘Had ~ not  taken ;proper permission i
authorities, the ';pplicant ha I Ral%way
| 5 no case to reimburse the
amount spent by :him for the treatment he fook in the

L.V.Prasad Eye Ins&itute.
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Copy to:

17 The General Manager,

South Eastern Railuway,
Calcutta =~ 43,

2¢ The Chiaf MadlcalfSuparintandent,
South Eastern Rajiluay Haspital,
visakhapatnam.

3. The Chlef fledical foicer,
South. Eastern Rajilway, , )
Garden Raach, Calcutta=-43, , ‘

4¢ One copy to RﬂxmroK Uenkatesuar Rao, Aduucate._
CAT, Hyderabad, .

S. One copy to Mr.D.F.Paul, JC Far Railways,
CAT, Hydarabad.

64 Ona copy to Library,CAT,Hyderabad,

7 Dne duplicata copye .
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